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COMMERCIAL TAXES DEPARTMENT 
-------------- 
Notification 

21st   August, 2018 
 
 

Notification No.  33/2018 – State Tax 

S.O. No. 59 Dated. 21st   August, 2018--  In exercise of the powers conferred by 
section 148 of the Jharkhand Goods and Services Tax Act, 2017 (12 of 2017) 
(hereafter in this notification referred to as the said Act), the Jharkhand Government, 
on the recommendations of the Council, hereby notifies the registered persons having 
aggregate turnover of up to 1.5 crore rupees in the preceding financial year or the 
current financial year, as the class of registered persons who shall follow the special 
procedure as mentioned below for furnishing the details of outward supply of goods or 
services or both. 
 
2. The said persons may furnish the details of outward supply of goods or services 
or both in FORM GSTR-1 of the Jharkhand Goods and Services Tax Rules, 2017, 
effected during the quarter as specified in column (2) of the Table below till the time 
period as specified in the corresponding entry in column (3) of the said Table, 
namely:- 
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Table 

 
Sl. No. Quarter for which details in FORM 

GSTR-1 are furnished  
Time period for furnishing details in FORM 

GSTR-1 
(1) (2) (3) 
1 July - September, 2018 31st October, 2018 
2 October - December, 2018 31st January, 2019 
3 January - March, 2019 30th April, 2019 

  

3.  The time limit for furnishing the details or return, as the case may be, under sub-
section (2) of section 38 and sub-section (1) of section 39 of the said Act, for the 
months of July, 2018 to March, 2019 shall be subsequently notified in the Official 
Gazette.  
 
4. This notification shall be deemed to be effective from 10th August 2018. 
 

 
                            

 
 

[File.NoVaKar / GST / 03/ 2018] 
By the order of the Governor of Jharkhand, 

 
 

K. K. Khandelwal, 
Additional Chief Secretary. 

 

 

 

 

 

 

 
--------------- 
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वा�ण�य-कर �वभाग 
------------ 

अ�धसचूना 

21 अग�त, 2018 
 

अ�धसूचना संo. 33/2018- रा� य कर  

 

एस. ओ. सं. 59 "दनांक 21 अग$त, 2018-- रा� य सरकार, झारख�ड  माल और सेवा 

कर अ�ध नयम, 2017 (2017 का12) (िजसे इस अ�धसूचना म' इसके प)चात उ+त 

अ�ध नयम कहा गया है) क. धारा 148 0वारा 102त शि+तय4 का 1योग करते हुए, प8रषद 

क. ;सफा8रश4 पर, रिज�=>कृत @यि+तय4 िजनका पूवAवतB Cव2तीय वषA या चालू Cव2तीय वषA म' 

संक;लत @यापारावतA 1.5 करोड़ Iपये तक है को, रिज�=>कृत @यि+तय4 जो माल या सेवाओं 

अथवा दोन4 क. जावक पू त A के Lयौरे 1�तुत करने के ;लए नीचे यथा उिNलOखत Cव;शPट 

1RSया का अनुसरण कर'गे, के वगA के Iप म' अ�धसू�चत करती है ।   

2. उ+त @यि+त, उ+त सारणी के �तभ (3) क. त2�थानी 1CविPट म' यथा Cव नXदAPट 

समय अव�ध तक, नीचे द> गई सारणी के �तभ (2) म' यथाCव नXदAPट 1भावी Zैमास के 

दौरान, माल या सेवाओं अथवा दोन4 क. जावक पू त A के Lयौरे झारख�ड  माल और सेवा कर 

 नयम, 2017 के 1Iप जीएसट*आर-1 म' 1�तुत कर सक' गे, अथाAतः- 

सारणी 
,.सं. -ैमास िजसके 2लए 45प जीएसट*आर-1 

म7 8यौरे 4$तुत ;कए जाने है 

4=प जीएसट*आर-1 म7 8यौरे 4$तुत 

करने के 2लए समय अव�ध 

(1) (2) (3) 

1 जुलाई-;सत\बर, 2018 31 अ+टूबर, 2018 

2 अ+टूबर,-Xदस\बर, 2018 31 जनवर>, 2019 

3 जनवर>-माचA, 2019 30 अ1ैल, 2019 
 

3. उ+त अ�ध नयम क. धारा 38 क. उपधारा (2) और धारा 39 क. उप धारा(1) के अधीन 

यथाि�थ त Lयौरे या Cववरणी 1�तुत करने क. समय-सीमा जुलाई, 2018 से माचA, 2019 के 

;लए त2प)चात ्शासक.य राजपZ म' अ�धसू�चत क. जाएगी । 
  
4. यह अ�धसूचना 10 अग�त, 2018 1व2ृ त होगी । 

[सं.सं .वा०कर/जी०एस०ट>०/03/2018] 

झारखंड रा�यपाल के आदेश से, 

 

के० के० खBडेलवाल, 

अपर मुeय स�चव । 
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